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The Deputy Minister of Natural 
Resources  and Scientific  Research 
(Shri  K.  D.  Malaviya):  (a) The
following volumes and parts of  the 
work “Wealth of India” (Dictionary 
of Indian Raw Materials and Indus
trial products) have been published
so far:—

Raw Materials—Vol. I (A-B).
Raw Materials—Vol. II (C).
Raw Materials—Vol. Ill (D-E). 
Industrial Products Part I (A-B). 
Industrial Products Part 11(C). 
Industrial Products Part III(D-E).
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The Parliamentary Secretary to the 
Ministry of Education (Dr. M. M. Das):
(a) The total number of employees of 
the Central Social Welfare Board (in
cluding  class IV  servants) is  as 
follows:—

Men—63.

Women—23.

(b) Information  regarding  the 
‘̂workers** in the aided organisations 
is not available.  If by workers, ê 
Honourable  member means “mem
bers”, a majority of them consists of 
women.

(c) The  Central  Social  Welfare 
Board gives grants to voluntary social 
welfare  organisations  and  not  to 
individuals.

The  Board  spent  altogether̂ 
Rs. 17,ll,380/-/6 during  the  period- 
January to September, 1954.
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The Deputy Minister of Defence* 
(Sardar Majithia): (a) Six.

(b) Four.

(c) Nal aerodrome was constructed̂ 
for the Air Force by the Public Workŝ* 
Department of the then State Govern
ment of Bikaner.  That Department 
is not in a position to furnish  the 
information regarding the number of 
buildings  constructed on the aero
drome as their old records are  not 
readily available.  The airfield was 
transferred to the State Government 
in May 1948 and was taken back by 
the I.A.F. in 1950-51 with 26 buildings; 
in good condition.

Technical Education

545. Shri Ibrahim: Will the Min s-
ter Of Education be pleased to state:

<a) whether there is any proposal: 
regarding sanctioning of loans to stu
dents who take up technical education̂ 
in India:

(b) if so, what are the conditionŝ 
for the grant of these loans; and

(c) the  number  of students who 
benefited under  the  scheme  (State- 
wise) during the years  1952-53  and; 
1953-547

The Parliamentary Secretary to the* 
Minister of Education (Dr. M. M. Das)t:
(a) No.

(b) and (c). Do not arise.




